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No. 4988] NEW DELHI, WEDNESDAY, NOVEMBER 12, 2025/KARTIKA 21, 1947
qEF TREgH i ST A

T feeett, 12 7awaT, 2025

FT.T. 5157(3T).— Fral T TCHIT, TST TIHTT ATTHIT 234 (234 &1 ¥<) (B9 a8 a6
THET 3 ATTTHIAT FgT AT &) il T 3 % o0l ST (¢ ) FRT T&T AHAT AT TN F2d g, T THTETH
g S % AgTg UeT & 00 o § TP TO9AnT § T Wee 3 ST SEed g O9En ¥l
(TTHT TA.UH.-¥) & YT ZHT T — ATRO-TAFHMIT — 7gTa<T AN aF .11, We+ooo H £I+930
(fersmTae- ==raer @) RErEa @ ars 2¢.¢ 20 .. 7% % fAmir (Yse ofieee 3 a1 FSTHr, a7 o &7
AT , 3AT(=) FT AT T [T:E@ 07, AL, T S THATAT 6 b GIo 6 o ag qff srferd
SraerT Sfera auia = et § <3 T 8, UHT qIH F7 370 T o ST S %1 =907 FHd gl

FIe AT =R, ST 3 G § Baas 2, 3% Afafaas & amr 3 7 67 IT-am (¢ ) F AT q@rh
TSI o TorT Ut qiF 3 ITANT 92 TSI § TH ATSEHAT F TR T TG | 25 & & $fa< ey
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THT YT AT TR AR HIATE #. 2\ , & i &9 7 Fham S o 398 396 e
srfersRfara T STTUT Siie @eqw TRt Smerashal & sFfcmra =0 & 77 fareft farfer sraamfy gy g7 s 1
ST T ST THY ey ¥ GAATS o TRT TAT VT ST ST e o T, Afe S 2, Forer Fer sfaserdy
AELTF THA, AT G T AT SATTIIT T ST Y FHAT AT SAATATT FHL T

3F e 1 e 3 7 ST-amT () F Al Terw wrterry g Gy A w7 ofY e sifaw

LR

TH SATAAAT  FANT A ATAT I o LT AT AT AT TeqH TTAFHTL F I FIATAT § JUAE
& oY 39e RRaas =feaT g Adreror foham ST a2

ALIAT

HETTY TT57 o 0 Frer H g TS §&aT WY < S ST o ST g T ¥ ¢ (AT UA.09.-%) |
YA BT AT — ATHU-TAHRTIT — 72T AN q (. HT. 4o +o 00 F £R+9 30 (FOFTIZ- BrET @T)
RSTEa aFaTE 3¢, 920 .. TSI &1 ST ATt ST Ted STIaT HYadT Aigd ¥ FT J1erd =ae

T T AT AEIRY IESEIK A

EALED qaeTo gedT JRA T TER | g T || G w5 e G \LEIRERT

HEaT (FITHI TFTL) (FRT)

1 2 3 4 5 6

AT H1 A fe
e T ATH: HETQ
1 590 Part IGEl EIEIEG 0.0105 (%77 ) 0.0105
2 593 Part it gt 0.1416 (ZF47) 0.1416
3 594 Part qCHT EIEIEG 0.0543 (%77 ) 0.0543
4 597 Part IGEl IGIEE] 0.0056 (27 ) 0.0056
5 602 Part it it 0.0051 (ZF47) 0.0051
6 603 Part IGEl EIEIEG 0.0169 (37 ) 0.0169
7 627 Part it it 0.0158 (ZF47) 0.0158
8 628 Part IGEl IGIEE] 0.0298 (F#a7 ) 0.0298
9 629 Part IGEl IGIEE] 0.0332 (377 ) 0.0332
10 630 Part IGEl IR 0.0036 (277 ) 0.0036
11 631 Part IGEl EIEIEG 0.0042 (Z%77 ) 0.0042
12 632 Part IGEll IGIE] 0.0153 (377 ) 0.0153
13 646 Part IGEl EIEIEG 0.0205 (%47 ) 0.0205




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

14 647 Part GIEE] 0.0197 (Z#=a¥) 0.0197
15 650 Part sftita 0.0186 (FFI¥) 0.0186
16 651 Part EIEIE ) 0.0574 (%77 ) 0.0574
17 652 Part [GIEE] 0.0103 (FFa¥) 0.0103
18 655 Part GIEE] 0.0046 (FFI¥) 0.0046
19 656 Part afdita 0.0017 (ZF=a¥) 0.0017
UEEIKIEATE LY

20 1278 Part EIEIE ) 0.0855 (%47 ) 0.0855
21 1282 Part [GIEE] 0.017 (%X 0.017
22 1284 Part aftifa 0.0175 (FFa¥) 0.0175
23 1305 Part st 0.018 (FFa¥) 0.018
24 1306 Part aftifa 0.009 (FFa¥) 0.009
25 1307 Part st 0.004 (ZFa¥) 0.004
26 1308 Part aftifa 0.007 (ZFa¥) 0.007
27 1330 Part [GIEE] 0.004 (ZFa¥) 0.004
28 1332 Part st 0.013 (3Fa¥) 0.013
TTE T ATH: TN THEL

29 1306 Part aftita 0.0013 (FFa¥) 0.0013
30 1307 Part sfEfea 0.0023 (3%47 ) 0.0023
31 1308 Part sfefea 0.0024 (Z%47 ) 0.0024
32 1730 Part aftita 0.0059 (FFI¥ ) 0.0059
33 1731 Part sfefea 0.0019 (F%a¥) 0.0019
34 1790 Part aftita 0.0361 (FFT¥) 0.0361
35 3960 Part sfefea 0.0069 (FFa7 ) 0.0069
36 3962 Part sfEfea 0.0001 (F%4¥) 0.0001
37 3965 Part aftita 0.0031 (FF¥) 0.0031
38 3970 Part IR 0.0021 (%77 ) 0.0021
39 3971 Part aftita 0.0033 (FF¥) 0.0033
40 3978 Part fifea+afEta]|  0.0026 (FFa7) 0.0026
41 3979 Part IGIEE) 0.0203 (FFa¥) 0.0203
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42 3980 Part Gl GIEGI 0.0345 (%E@T{) 0.0345
43 3981 Part GEil it 0.0046 (%37 ) 0.0046
Total 0.7711

[®T. . RO/MUM/NH(0)/2023-24/54/3A]
g AHET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 12th November, 2025

S.0. 5157(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (here in after referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(Widening/Two lane with paved shoulder etc) maintenance,Management and operation of Raod of NH -48 (Old NH-4)
near Talegaon-Chakan-Shikrapur-Nhavara Section of NH-548D Km 54/00 to 82/120 (Shikrapur to Nhavara Section)
Design Length-28.120 Km Configuration District in Pune in the State of Maharashtra,hereby declares its intention to
acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-section(1)
of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely Deputy Collector Land Acquisition
No. 17. in writing and shall set out the grounds there of and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either Allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land Acquisition on Road of NH-48 (Old NH-4 ) near Talegaon- Chakan —Shikrapur —

Nhavara Section of NH-548D Km. 54/00 to 82/120 (Shikrapur to Nhavara Section) Design Length —28.120 km in
Pune the district of Pune in the state of MAHARASHTRA.

State: MAHARASHTRA ||District: PUNE |
SI. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 L s I 4 | 5 | 6 |
[Taluk: Shirur |
|Vi||age: Kasari |
|1 ||590 Part ||Private ||Unirrigated || 0.0105 (Hectare )|| 0.0105|
2 ||593 Part ||Private |lunirrigated || 0.1416 (Hectare )| 0.1416|
|3 ||594 Part ||Government ||Unirrigated || 0.0543 (Hectare )|| 0.0543|
|4 ||597 Part ||Private ||Irrigated || 0.0056 (Hectare )|| 0.0056|
5 ||602 Part ||Private |[Irrigated [ 0.0051 (Hectare))|| 0.0051]
|6 ||603 Part ||Private ||Unirrigated || 0.0169 (Hectare )|| 0.0169|
|7 ||627 Part ||Private ||Irrigated || 0.0158 (Hectare )|| 0.0158|
8 ||628 Part ||Private |[Irrigated [ 0.0298 (Hectare))|| 0.0298|
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|9 ||629 Part ||Private ||Irrigated || 0.0332 (Hectare )|| 0.0332|
10 ||630 Part ||Private |lunirrigated || 0.0036 (Hectare )| 0.0036)|
11 ||631 Part ||Private |lunirrigated || 0.0042 (Hectare )|| 0.0042]
12 ||632 Part ||Private |[Irrigated || 0.0153 (Hectare )|| 0.0153|
13 ||646 Part ||Private |lunirrigated || 0.0205 (Hectare )| 0.0205)|
14 |l647 Part ||Private |[1rrigated [ 0.0197 (Hectare )| 0.0197|
|15 ||650 Part ||Private |lunirrigated || 0.0186 (Hectare )|| 0.0186|
|16 ||651 Part ||Private ||Unirrigated || 0.0574 (Hectare )|| 0.0574|
17 |l652 Part ||Private |[1rrigated [ 0.0103 (Hectare || 0.0103|
18 ||655 Part ||Private |[Irrigated || 0.0046 (Hectare )|| 0.0046|
|19 ||656 Part ||Private ||Unirrigated || 0.0017 (Hectare )|| 0.0017|
|Vi||age: Shikrapur |
120 |[1278 Part ||Private |lunirrigated || 0.0855 (Hectare )| 0.0855)|
|21 ||1282 Part ||Private ||Irrigated || 0.017 (Hectare )|| 0.017|
22 ||1284 Part ||Private |lunirrigated || 0.0175 (Hectare )| 0.0175|
23 ||1305 Part ||Private |lUnirrigated || 0.018 (Hectare )| 0.018]
|24 ||1306 Part ||Private ||Unirrigated || 0.009 (Hectare )|| 0.009|
|25 ||1307 Part ||Private |lunirrigated || 0.004 (Hectare )|| 0.004]
26 ||[1308 Part ||Private |lUnirrigated || 0.007 (Hectare )| 0.007|
|27 ||1330 Part ||Private ||Irrigated || 0.004 (Hectare )|| 0.004|
28 ||1332 Part ||Private |lunirrigated || 0.013 (Hectare )|| 0.013]
|Vi||age: Talegaon Dhamdhere |
|29 ||1306 Part ||Private ||Unirrigated || 0.0013 (Hectare )|| 0.0013|
30 ||1307 Part ||Private |lunirrigated || 0.0023 (Hectare )|| 0.0023|
31 ||[1308 Part ||Private |lunirrigated || 0.0024 (Hectare )| 0.0024|
|32 ||1730 Part ||Private ||Unirrigated || 0.0059 (Hectare )|| 0.0059|
33 ||1731 Part ||Private |lunirrigated || 0.0019 (Hectare )|| 0.0019)|
34 |[1790 Part ||Private |lunirrigated || 0.0361 (Hectare )| 0.0361]
|35 ||3960 Part ||Private ||Unirrigated || 0.0069 (Hectare )|| 0.0069|
36 ||3962 Part ||Private |lunirrigated || 0.0001 (Hectare )|| 0.0001]
37 ||3965 Part ||Private |lunirrigated || 0.0031 (Hectare )| 0.0031]
|38 ||3970 Part ||Private ||Unirrigated || 0.0021 (Hectare )|| 0.0021|
39 3971 Part ||Private |lunirrigated || 0.0033 (Hectare )|| 0.0033]
40 3978 Part Private B;‘ﬂ?}gegtg | 0.0026 (Hectare ) 0.0026
|41 ||3979 Part ||Private ||Irrigated || 0.0203 (Hectare )|| 0.0203|
l42 13980 Part ||Private |[Irrigated || 0.0345 (Hectare )| 0.0345|
43 ||3981 Part ||Private |lunirrigated || 0.0046 (Hectare )| 0.0046|
| Totall| 0.7711

[F. No. RO/MUM/NH(0)/2023-24/54/3A]
SHAIKH AMINKHAN, Director
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